
19.03.2018                J-1             PRONOUNCEMENT OF JUDGMENT(APPLT.JURISDICTION)

19.03.2018

COURT NO.34  
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1. CRL.A.695/2016 ARUN KUMAR RAJIV MOHAN, ABHIMANYU KAMPANI
VS STATE ABHISHEIK SRIVASTAV, PRIYANKA SINGH

M.A.KARTHIK, AASHAA TIWARI

2.  CRL.A.867/2016 MAHENDER SINGH RAJIV MOHAN, ABHIMANYU KAMPANI
VS STATE ABHISHEIK SRIVASTAV, PRIYANKA SINGH

                                 M.A.KARTHIK, AASHAA TIWARI

COURT NO. 10
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 10.30 A.M.

1. W.P.(C) 3250/2017 SNECMA GAURAV MIGLANI, KIRTIMAN SINGH
VS UOI & ANR. 

COURT NO.4
HON'BLE MR. JUSTICE I.S.MEHTA

AT 2.15 P.M.

1. CRL.M.C.3521/2014 DHARMENDER CHOUDHARY K.K.MANAN, ANKUSH NARANG
   CRL.M.A.12167/2014 VS GOVT.OF NCT OF DELHI SHIVANI KANT, BHAVYA CHAUHAN

& ORS. IZHAR AHMAD, JAYANT K SUD
VAISHALI SONI, HONEY KHANNA

    HIGH COURT OF DELHI                            
    17th March,2018                              REGISTRAR (LISTING)

/////////



19.03.2018                           FOR PRONOUNCEMENT OF JUDGMENTS (ORIGINAL JURISDICTION)

COURT NO. 14 (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 2.15 P.M.

37. O.M.P. (COMM) 352/2017    V4 INFRASTRUCTURE PRIVATE LTD S.K.CHATURVEDI, AMIT SOOD, VIKAS
                              Vs. JINDAL BIOCHEM PRIVATE   KAKKAR, VAIBHAV TIWARI 
                              LTD                                                       

38. O.M.P. (COMM) 353/2017    V4 INFRASTRUCTURE PRIVATE LTD S.K.CHATURVEDI, AMIT SOOD, VIKAS      
                              Vs. JINDAL BIOCHEM PRIVATE   KAKKAR, VAIBHAV TIWARI 
                              LTD                                                       
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